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COHAM :

(1) Hon'bie mr, P, H, Trivedi ( Vice Cnairman)

(2) Hou'pie mr, P.u., Joshi { Judicial Memoer)

The Learnea cougsel ior the parties are present,

mr, K,K, Shah wishes to %iLeZieply to the applicatiQn.
His request is considerea., ‘“ne case is aajournea to -
4th Aagust 1986 for mrther airections. In the weantime,
interim oraer bc-contiuuea tiss rurther oraers.
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